Annexure-7
Name of the corporate debtor: M/s S L S Power Corporation Limited: Date of commencement of CIRP: 07/04/2025: List of creditors as
on: 31/10/2025

List of operational creditors (Government dues)
(Amount in )

Sl.| Details of claimant Details of Details of claim admitted Amount | Amount | Amount |Amountof| Remarks, if
No. claim received of of any of claim claim not any
Date | Amount |Amount of| Nature | Whether % of | contingent | mutual under admitted
Departme | Gover of claimed claim of related voting claim dues, verificati
ot nment | réceipt admitted | claim party? | sharein that on
CoC, if maybe
applicable set-off
Employee [ESIC, [02/05/20| 2,265/- 2,265/- |Governme No Nil Nil NA Nil Nil INA
1 [State Regional 25 nt Dues
Insurance |Office
Corporatio
n
2 [Income Tax[Income (10/06/20| 5,36,990/- | 5,36,990/- |Governme No Nil Nil NA Nil Nil N
Department(Tax 25 nt Dues
(TDS), Departm
Ward-1, fent
Tirupati
Total 5,39,255/- 15,39,255/- - - - - - 0 0




